
FORM G 

 

INVITATION FOR EXPRESSION OF INTEREST FOR  

A A ESTATES PRIVATE LIMITED OPERATING IN REAL ESTATE ACTIVITIES 

AT MUMBAI, MAHARASHTRA 

 

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along 

with PAN/ CIN/ LLP No. 

Latakisan Constructions Private Limited 

CIN: U45201MH2014PTC253842 

2. Address of the registered office  Rajat Sankul, Rambag Road S T Stand, 

Ganeshpeth, NAGPUR – 440 018 

3. URL of website Not available 

4. Details of place where majority of 

fixed assets are located 

Rajat Sankul, Rambag Road S T Stand, 

Ganeshpeth, NAGPUR – 440 018 

Bus Station Area: 

Wing A- Ground floor which comprises 

Ticket counter, Restaurant, Courier and 

Transport office 

Wing A- First floor, which comprises of 6 

Personalized waiting area bearing No FW-A, 

FWB, FW-C, FW-D, FW-E, FW-F. 

Hotel Area: 

1. Wing C- 41.5% Share in Hotel building 

comprising of two basements, ground 

floor and 4 upper floors, and terrace 

having a built-up area of 4871.14 sq. mtr. 

5. Installed capacity of main products/ 

services 

Can be sought by sending request to 

Resolution Professional at: 

cirp.latakisan@gmail.com 

6. Quantity and value of main products/ 

services sold in last financial year 

Total Revenue of 1,76,61,893/- in Financial 

Year 2022-23. 

7. Number of employees/ workmen Company does not have any employee on roll 

as per records available with RP. 

8. Further details including last 

available financial statements (with 

schedules) of two years, lists of 

creditors, relevant dates for 

subsequent events of the process are 

available at: 

Can be sought by sending request to 

Resolution Professional at: 

cirp.latakisan@gmail.com  

9. Eligibility for resolution applicants 

under section 25(2)(h) of the Code is 

available at: 

Can be sought by sending request to 

Resolution Professional at: 

cirp.latakisan@gmail.com  
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10. Last date for receipt of expression of 

interest 

12/01/2024 

11. Date of issue of provisional list of 

prospective resolution applicants 

22/01/2024 

12. Last date for submission of 

objections to provisional list 

27/01/2024 

13. Date of issue of final list of 

prospective resolution applicants 

06/02/2024 

14. Date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to 

prospective resolution applicants 

11/02/2024 

15. Last date of submission of resolution 

plans 

12/03/2024 

16. Process email id to submit EOI  cirp.latakisan@gmail.com 

Notes: 1. The Resolution Professional is in the process of filing an Interlocutory Application 

(“IA”) before Hon’ble National Company Law Tribunal (“NCLT”), Mumbai, for extension of 

CIRP period. This Form G is subject to approval of the IA by Hon’ble NCLT. 

 

Sd/- 

Prasad Dharap 

Resolution Professional of Latakisan Constructions Private Limited 

IBBI/IPA-001/IP-P00702/2017-2018/11228 

AFA No.: AA1/11228/02/191224/106639 

Plot No. 47, “Prasad”, 

New Ramdaspeth, Nagpur – 440 010 

Email ID: cirp.ecomaister@gmail.com 

Date and Place: Nagpur 28/12/2023 
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444 Days 
Term Deposit 
with attractive 
Rate of Interest 

7.90% 
Senior Citizen

Canara All in One 
Mobile App With 
230 + services at 

your fingertips.

GOVERNMENT OF GUJARAT
ROADS & BUILDINGS DEPARTMENT

ONLINE BID (TENDER)
NOTICE NO.: 5 OF 2023-24 - Second Attempt

Online Bids are invited on behalf of the Governor of Gujarat by
the Executive Engineer, State Road Project Division,
Vadodara, Room No. 709, 7th floor, E-Wing," Kuber Shavan,
Kothi, Vadodara-390001 for "Consultancy Services for
Formulation of High Priority - Long Term Road Development
Programme". RFP documents can be downloaded from e-pro-
curement portal of https://tender.nprocure.com/

i Documents can be From 26/12/2023 to 03/0112024 up
downloaded to 12:00 Hours (IST)

ii Last date & time for 03/0112024 up to 12:00 Hours
submission (IST)

The Competent Authority reserves the right, to reject all or any
bid without assigning any Reasons thereof.
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